2 JKBAQEE
O.A. NO. 22/2003
Abwar Ali, s/o. shri Afzal
Hussain, aged about 29 years,
R/o. House No. 633, Tagore Ward-2,
Gandhi Nagar. Bhopal (MoP .) . eo s AEElicaﬂt ‘

Versau )

1. Union of India,

Department of post ang Telegraph,
New Delhi,
Through Director,

2. Post Master General,
Madhya Pradesh,
Indian postal Department N
Hoshangabag Road,

Bhopal (M.p.). , e+«  Respondents

Counsel

Shri ashok Shrivastava for the applicant,

Coram

Hon'ble shri Justice N.N. singh - vice Chairman.
Hon'ble shri Sarweshwar Jha = Member (Admnv.).

ORDER (oral)
(Passed on this the 23rg day of Jahuary 2003)

Heard.

2. The applicant, who is the son of shri Afzal
Hussainjixio had been retireqd on medical ground on the
23rd June 2001, ang who has been paid the Necessary
retirement benefits,vhas approached this Tribunal for
giving directions to the respondents to appoint him on
Campassionate groung., The details of hig Prayers have
been submitteqg in paragraph 8 of the Original application.
It is observed that he has submitteg a representation in
the matter to the respondents vide his letter placed at
Ahnexure A-7, The‘respondents have not as yet replied

to this repreéentation of the applicant.
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3. Under the circumstances the apprqpriate’¢ﬁarse
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at this stage is to dispose of thisg Original Application
with girections to the respondents to consider the
Tepresentation of the applicant placed at Ahhexure A-7
and dlSpose it of by issuing a reasoned and speaking
order as per law and with reference to the scheme of
appointment on Compassionate ground given to the dependan
ts of the Government servant within 3 period of 3 months

from the date of recelpt of this order. wWith thig, ghis
the
Original Application stands disposed of in terms‘of[bboVe

directions.
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(SARWESHWAR JH3) / (N.N. SINGH)
MEMBER (aA) ' VICE CHAIRMAN
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